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SHRI PL. PUNIA (Uttar Pradesh): Sir, I associate myself with the issue raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Thank you, Shrimati Kanak Lata Singh.
...(Interruptions)... Yes. All the names may be added. ...(Inferruptions)... Shri Balagopal.

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS;
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, onec minute. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay, Shri K. N. Balagopal. ...(Interruptions)...

Steep increase in petrol-diesel prices

SHRI K.N. BALAGOPAL (Kerala): Sir, I would like to raise a very secrious
issue of petrol-diesel price rise recently. ...(Interruptions)...



36 Matters raised with [RAJYA SABHA] Permission

MR. DEPUTY CHAIRMAN: No, no. ...({nterruptions)... Sit down. ...(Interruptions)...
Shri Balagopal. ...(Inferruptions)... Shri Balagopal.

SHRI K.N. BALAGOPAL: T 3.96 per litre on petrol and ¥ 2.37 per litre on
diesel was increased. Sir, this is a huge rise. Actually, when international prices
were USD 140 per barrel of petroleum, the maximum price of petrol in India was
T 76 per litre. Now, it is forty per cent of the international prices and it would be
only less than ¥ 40 per litre of petrol. But now this Government has increased the
excise duty several times. They have increased it by ¥ 10. Now, in Kerala, it is upto
T 70 per litre of petrol. It would have only been ¥ 40. The Government is, in a way,
* Actually, the prices of the petrol and diesel are examples of *. The Government
accepted that — the Minister is here — they collected more than ¥ 70,000 crore in
the last three months from extra levy of taxes and excise. But, now, I do not know
why the Government is increasing it like this. This is a very * on the part of the
Government to * the money from the poor and common people of this country.
Sir, the Minister is there ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Time over. It is time for Question Hour.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the issue raised by the hon. Member.

SHRI C. P. NARAYANAN (Kerala): Sir, I too associate myself with the issue
raised by the hon. Member.

SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the issue raised
by the hon. Member.

SHRI P. L. PUNIA (Uttar Pradesh): Sir, too I associate myself with the issue
raised by the hon. Member.
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* Expunged as ordered by the Chair.



